GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA
UNSTARRED QUESTION NO. 1894
TO BE ANSWERED ON 2" AUGUST, 2022

BLACK MARKETING OF BLOOD

1894 # SHRI SANJAY SINGH:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether Government is aware of black marketing of blood and increasing its quantity
by mixing saline water in it;

(b) whether Government is taking any concrete steps to prevent illegal activities taking
place in unregistered blood banks and during blood transfusions;

(c) if so, the details thereof, and if not, the reasons therefor;

(d) whether Government has failed to provide services related to blood transfusion in the
rural areas; and

(e) if so, the work being done by Government in this sector?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE
(DR. BHARATI PRAVIN PAWAR)

(@)to (e): Itis primarily the responsibility of the State/UT Government to take concrete
steps to prevent illegal activities taking place in blood banks and during blood
transfusion. Government has made registration of blood banks mandatory as per the
provisions of Drugs and Cosmetic Act and Rules thereunder. Further, Government has
notified Drugs and Cosmetics (Second Amendment) Rules, 2020 which pertain to
functioning of Blood Banks/centres, Blood processing and related matters. The
implementation & monitoring of aforesaid Act and Rules is within the ambit of the
States/UTs. A letter has been issued to States/UTs to take concrete steps for prevention
of such illegal activities.

Further, the e-RaktKosh web portal of Government of India, provides the interface for
Blood Banks data management and integration. For this, all blood banks have been
advised to register on e-RaktKosh web-portal.

It is also the primary responsibility of the State/UT Government to ensure the
establishment of blood banks as per their need. The policy of the Government advocates
for a hub and spoke approach towards transfusion services, wherein blood is collected
and processed in the hubs, which are high volume blood banks and distributed through
spokes, which are smaller blood banks and blood storage centers. The requirement of
blood banks depends upon the health infrastructure of the area. However, blood storage
centres can be established in remote areas to meet the emergency requirement of blood,
which may be attached to blood banks.
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Support is provided to States/UTs to strengthen their healthcare system including
strengthening existing blood banks/supporting new blood banks and blood storage units
based on the proposals submitted by the States through National Health Mission.
Government of India through Blood Transfusion Services also supports 1131 Blood
Banks in the public and charitable sector in respect of manpower, procurement of Blood
Bags and testing kits, conducting Voluntary Blood Donation (VBD) camps and
Information Education Communication (IEC) activities etc. In addition, Mobile vans for
Blood collection and blood transfusion vans are provided to the States/UTs.
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